
Dak Register For Month Starting on 01/11/2021 

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section 

Head) 

Diar

y 

No.  

Date 

of 

Rece

ipt 

No./Name of 

Document Received 
Source  

Particulars  

of documents 

Sectio

n  

to 

which 

sent 

Name 

Ac

tio

n 

Ta

ke

n  

Li

n

k 

Fi

le 

269

3/20

21 

01/1

1/20

21 

F.NO. 

01(05)/CIRCULAR/CESTAT/

2017 DT 07.09.2020 

DR, 

CESTAT 

Weekly Return 

22.10.2021 to 

28.10.2021 

DR(J) 
   

269

4/20

21 

01/1

1/20

21 

NIL 

BHAVNA 

SINGH, 

UDC 

Reg, leave 

Admin

istratio

n 

Sectio

n 

   

269

5/20

21 

01/1

1/20

21 

NIL 

SANDEEP 

CHOPRA, 

UDC 

Leave reg. 

Admin

istratio

n 

Sectio

n 

   

269

6/20

21 

01/1

1/20

21 

NIL 

JOHNSON 

CHACKO, 

UDC 

One day CL on 

28.10.2021 

Admin

istratio

n 

Sectio

n 

   

269

7/20

21 

01/1

1/20

21 

NIL 
JITENDER

, MTS 

Request for 

further extend 

my Govt. 

Quarters 

surrender time 

reg. 

Admin

istratio

n 

Sectio

n 

   

269

8/20

21 

01/1

1/20

21 

NIL 

LALIT 

PRASAD 

PANT, 

SPS 

Reg. Cl on 

28.10.2021 

Admin

istratio

n 

Sectio

n 

   

269

9/20

21 

01/1

1/20

21 

NIL 

MUKESH 

GUPTA, 

DR 

CL for 

28.10.2021 

Admin

istratio

n 

Sectio

   



n 

270

0/20

21 

01/1

1/20

21 

NIL 

P.K.CHOU

DHARY, 

MEMBER(

J) 

CL with station 

leaving 

permission 

Admin

istratio

n 

Sectio

n 

   

270

1/20

21 

01/1

1/20

21 

F.NO. A-45(1)/AR-

ADMN/CESTAT/CHE/2016 

MOHINDE

R SINGH, 

DR 

Observance of 

Vigilance 

Awareness 

week 2021 

Admin

istratio

n 

Sectio

n 

   

270

2/20

21 

01/1

1/20

21 

F.NO. A.50050/3/2014-

AD.1C(CESTAT) 

S. 

BHOWMI

CK, 

UNDER 

SECRETA

RY OF 

THE GOI 

Renewal of 

Lease 

agreement for 

CESTAT, 

Hyderabad 

Admin

istratio

n 

Sectio

n 

   

270

3/20

21 

01/1

1/20

21 

F.NO. 11/27/2020-IFU-

III(VOL.I) 

P.K.JHA, 

UNDER 

SECRETA

RY 

Office Memo 

dtd 28.10.2021 

CT 

Sectio

n 
   

270

4/20

21 

01/1

1/20

21 

F.NO. 

PF/CESTAT/MUM/ADMN 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Service 

Verification 

Certificate & 

CGEIS 

Contribution 

Certificate of 

Sh. T. 

Viswaprakash, 

DR 

Accou

nt 

Sectio

n 

   

270

5/20

21 

02/1

1/20

21 

F.NO. J-1/7/2021-CPU DTD 

28.10.2021 

CESTAT, 

CHANDIG

ARH 

Application for 

the selection for 

the post of 

Member in 

national 

consumer 

disputes 

redressal 

commission 

Admin

istratio

n 

Sectio

n 

   

270

6/20

21 

02/1

1/20

21 

F.NO. 136/SSC-CR/2017 

NOM (CHSL) 

HEMANT 

KUMAR, 

DY. 

DIRECTO

Dossier of SSC 

for post of LDC 

Admin

istratio

n 

Sectio

   



R n 

270

7/20

21 

02/1

1/20

21 

NIL 

SWAPNIL 

TIWARI, 

AR 

Intimation reg 

application to 

the post of JTS 

and Assistant 

Instructor 

Admin

istratio

n 

Sectio

n 

   

270

8/20

21 

02/1

1/20

21 

F.NO. 

CESTAT/WZB/MUM/SERVI

CE VERIFICATION/2021 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Service 

verfication 

certificate and 

CGEGIS 

contribution 

certificate of sh. 

T.Viswaprakasj, 

DR, dtd 

28.10.2021 

Admin

istratio

n 

Sectio

n 

   

270

9/20

21 

02/1

1/20

21 

NIL 

SACHIN 

CHAUDH

ARY, LDC 

Tendering 

option in 

response to 

circular dated 

25.10.2021 

Admin

istratio

n 

Sectio

n 

   

271

0/20

21 

02/1

1/20

21 

F.NO. 

3/CEGAT/MAS/200VOL-II 

MOHINDE

R 

SINGH,DR 

Forwarding of 

representation 

of Sh. P.Rex 

Jerald, Steno 

GR. I 

Admin

istratio

n 

Sectio

n 

   

271

1/20

21 

02/1

1/20

21 

F.NO. A-45(1)/AR-

ADMN./CESTAT/CHE./2016 

DTD 28.10.2021 

MOHINDE

R 

SINGH,DR 

Forwarding of 

preferred places 

of posting 

Admin

istratio

n 

Sectio

n 

   

271

2/20

21 

02/1

1/20

21 

NIL 

SHUSHM

A RANI, 

MTS 

Leave on 

5.11.2021 

Admin

istratio

n 

Sectio

n 

   

271

3/20

21 

02/1

1/20

21 

F.NO. 

17/PERSN./CEGAT/CAL/98 

T.K.SARK

AR, DR 

Certificate of 

relinquishment 

of charge 

Admin

istratio

n 

Sectio

n 

   

271

4/20

21 

02/1

1/20

21 

F.NO. A-45(1)/AR-

ADMN/CESTAT/CHE/2016 

MOHINDE

R 

SINGH,DR 

Observation of 

Vigilance 

Awareness 

Admin

istratio

n 
   



week Sectio

n 

271

5/20

21 

02/1

1/20

21 

F.NO. E.30011/5/2021-

HINDI-4-DOR 

PREETI 

SALAR 

Hindi report 

reg. 

Admin

istratio

n 

Sectio

n 

   

271

6/20

21 

02/1

1/20

21 

F.NO, 

01/CESTAT/BANG/ADMN. 

DR/HOO, 

CESTAT/B

ANGALO

RE 

Preferred places 

of posting for 

LDC/UDCs 

Admin

istratio

n 

Sectio

n 

   

271

7/20

21 

02/1

1/20

21 

F.NO. 

PF/CESTAT/ADMIN/VDB/19

89 

DR, 

CESTAT, 

MUMBAI 

Forwarding of 

representation 

reg. granting of 

annual 

increment since 

01.07.2018 and 

representation 

in respect of 

MACP 

Admin

istratio

n 

Sectio

n 

   

271

8/20

21 

02/1

1/20

21 

NIL DTD 22.10.2021 

AIR 

INDIA, 

FINANCE 

DEPART

MENT 

Settlement of 

our 

invoices/credit 

note 

CT 

Sectio

n 
   

271

9/20

21 

02/1

1/20

21 

F.NO. 

01/CESTAT/BANG/ADMN. 

DR/HOO,

CESTAT, 

BANGAL

ORE 

Information for 

publication of 

SAMPARK-

2022 Edition 

CT 

Sectio

n 
   

272

0/20

21 

02/1

1/20

21 

C.NO. IV(16)/GST/DELJI-

SUTH/CESTAT/SOTC/483/20

21-22/8482 DTD 26.10.2021 

KUMAR 

SATYAM, 

GST, 

SOUTH 

DELHI 

Supply of 

certified copy of 

CESTAT 

f.O.No. 

51821/2020 dtd 

20.09.21 

DR(J) 
   

272

1/20

21 

02/1

1/20

21 

NIL 

HON. 

JUSTICE 

DILIP 

GUPTA, 

PRESIDE

NT 

Monthly 

Disposal 

Statement of 

Appeal of 

October 2021 

PA 
   

272 02/1 NIL TAXMAN Library Book Librar
   



2/20

21 

1/20

21 

N y 

272

3/20

21 

02/1

1/20

21 

F.NO. 

PF/CESTAT/ADMN/VB/1989 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Request for 

granting 

approval for 

payment of 

arrears of salary 

during the 

period of 

suspension 

Admin

istratio

n 

Sectio

n 

   

272

4/20

21 

02/1

1/20

21 

F.NO. 

07/CESTAT/BANG/HIRING/

TAXI 

CESTAT, 

BANGAL

ORE 

Sanction 

amount for 

Hiring Taxi 

Admin

istratio

n 

Sectio

n 

   

272

5/20

21 

03/1

1/20

21 

NIL 
HEERA 

LAL 
RH application 

Admin

istratio

n 

Sectio

n 

   

272

6/20

21 

03/1

1/20

21 

NIL 
RAKSHA 

SAHU 
RH application 

Admin

istratio

n 

Sectio

n 

   

272

7/20

21 

03/1

1/20

21 

NIL 
RAKESH 

KUMAR 
RH application 

Admin

istratio

n 

Sectio

n 

   

272

8/20

21 

03/1

1/20

21 

NIL 
L. P. 

PANT 

Upgradation of 

grade pay 

Admin

istratio

n 

Sectio

n 

   

272

9/20

21 

03/1

1/20

21 

NIL 

P. K. 

CHOUDH

ARY, M(J) 

Monthly 

Disposal 

Statement for 

October 2021 

PA 
   

273

0/20

21 

03/1

1/20

21 

NIL 

SULEKHA 

BEEVI C. 

S. 

Monthly 

Disposal 

Statement for 

October 2021 

PA 
   



273

1/20

21 

03/1

1/20

21 

NIL 

ASHOK 

JINDAL, 

M(J) 

Monthly 

Disposal 

Statement for 

October 2021 

PA 
   

273

2/20

21 

03/1

1/20

21 

F. NO. A-

19(1)/PERS.FILE/BS-

AR/CHE/2021 

BALASUB

RAMANI 

S., AR, 

CESTAT, 

CHENNAI 

Submission of 

Certificate 

Admin

istratio

n 

Sectio

n 

   

273

3/20

21 

03/1

1/20

21 

F. NO. 

45(4)/OS/CESTAT/CHE/08 

VOL II 

BALASUB

RAMANI 

S., AR, 

CESTAT, 

CHENNAI 

Facilities/Infrast

ructure for 

physical/hybrid 

hearing 

 

AR(C

hennai

) 
  

273

4/20

21 

03/1

1/20

21 

F. NO. 

07/STAT/CESTAT/KOL/09 

DR, 

CESTAT, 

KOLKAT

A 

Report for e-

hearing 

application: 

October 2021 

DR(J) 
   

273

5/20

21 

03/1

1/20

21 

F. NO. D-6(1)/E-

HEARING/CESTAT/CHE/202

0 

AR, 

CESTAT, 

CHENNAI 

Monthly report 

of list of e-

hearing cases 

DR(J) 
   

273

6/20

21 

03/1

1/20

21 

NIL 

GOVIND, 

STENO II, 

CESTAT, 

CHANDIG

ARH 

Permission for 

deletion of 

uploaded order 

from website 

PA to 

Regist

rar 
   

273

7/20

21 

03/1

1/20

21 

NO. EB/LB/E/477/2012/2021 

DR, 

CESTAT, 

MUMBAI 

Constitution of 

LB in Excise 

Appeal No. 477 

of 2012 

PA to 

Regist

rar 
   

273

8/20

21 

03/1

1/20

21 

NIL 

REKHA 

SHEKHA

WAT, 

STENO - I  

Corrections in 

appeal uploaded 

PA to 

Regist

rar 
   

273

9/20

21 

03/1

1/20

21 

NIL 

KRISHAN 

KUMAR, 

UDC/CAS

HIER 

Station 

preference for 

transfer 

Admin

istratio

n 

Sectio

n 

   

274

0/20

21 

03/1

1/20

21 

NIL 

MUKESH 

GUPTA, 

DR 

RH application 

Admin

istratio

n 

Sectio

   



n 

274

1/20

21 

03/1

1/20

21 

NIL 

CHANDE

RKANTA, 

SPS 

RH application 

Admin

istratio

n 

Sectio

n 

   

274

2/20

21 

03/1

1/20

21 

NIL 
L. P. 

PANT 
RH application 

Admin

istratio

n 

Sectio

n 

   

274

3/20

21 

03/1

1/20

21 

NIL 
DEVENDE

R, UDC 
RH application 

Admin

istratio

n 

Sectio

n 

   

274

4/20

21 

03/1

1/20

21 

NIL 

RANJU 

MADHRA, 

SPS 

RH and CL 

application 

Admin

istratio

n 

Sectio

n 

   

274

5/20

21 

03/1

1/20

21 

NIL 

REKHA 

SHEKHA

WAT, 

STENO - I  

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

274

6/20

21 

03/1

1/20

21 

F. NO. 3/5/MISC/ADMN.-

2017-II 

DY. 

REGISTR

AR, 

CESTAT, 

CHANDIG

ARH 

Regarding 

Circular F. No. 

23(51)/Trans/C

ESTAT/Admn/

2018 dated 

25.10.2021 

Admin

istratio

n 

Sectio

n 

   

274

7/20

21 

03/1

1/20

21 

F. NO. 

PF/CESTAT/MUM/ADMN 

ROHIT 

KUMAR, 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Service 

Verification 

Certificate & 

CGEIS 

Contribution 

Certificate of 

Sh. T. 

Vishwaprakash, 

DR 

Admin

istratio

n 

Sectio

n 

   

274

8/20

03/1

1/20
NIL 

THROUG

H DR. 

M/s. Kritika 

Enterprises vs. 
DR(J) 

   



21 21 ASHUTOS

H, MS. 

FATIMA 

& 

SACHIN 

HITKARI 

ADVOCA

TES, 

SEEDDHA

NT 

ASSOCIA

TES, 

PATIALA 

HOUSE 

COURT 

Commissioner 

of Customs  

274

9/20

21 

03/1

1/20

21 

NIL 

MUKESH 

GUPTA, 

DR 

Reply of letter 

dated 10.10.21 

of HC Rajpal 

Singh PS RK 

Puram 

Admin

istratio

n 

Sectio

n 

   

275

0/20

21 

05/1

1/20

21 

F.NO. CESTAT-

AHD/JUD/01/07/414 

AR, 

CESTAT, 

AHMEDA

BAD 

Statement 

pendency, 

institution and 

disposal of 

appeals and stay 

applications 

DR(J) 
   

275

1/20

21 

05/1

1/20

21 

F.NO. 

17(I)/MS/CESTAT/ALD/2018

-19 

MANAS 

KUMAR 

SINHA, 

AR 

Pendency of 

Single Member 

Bench cases dtd 

02/.11.2021 

DR(J) 
   

275

2/20

21 

05/1

1/20

21 

F.NO. 

33/CESTAT/BANG/OSP 

CESTAT, 

BANGAL

ORE 

Sanctioned 

amount for 

outsourced staff 

Admin

istratio

n 

Sectio

n 

   

275

3/20

21 

05/1

1/20

21 

F.NO. 

85/VIGILANCE/CESTAT/KO

L/98 

DR, 

CESTAT, 

KOLKAT

A 

Observance of 

Vigilance 

Awareness 

week 2021 

Admin

istratio

n 

Sectio

n 

   

275

4/20

21 

05/1

1/20

21 

NIL 

P.K.CHOU

DHARY, 

M(J) 

CL with station 

leaving 

permission 

Admin

istratio

n 

Sectio

   



n 

275

5/20

21 

05/1

1/20

21 

NIL 

JOGINDE

R SINGH, 

MTS 

Reg. leave dtd 

3.11.21 

Admin

istratio

n 

Sectio

n 

   

275

6/20

21 

05/1

1/20

21 

NIL DTD 2.11.21 

ANIL 

CHOUDH

ARY 

MEMBER 

(J) 

Reg. one day 

leave 

Admin

istratio

n 

Sectio

n 

   

275

7/20

21 

05/1

1/20

21 

NIL 
P.DINESH

A, M(J) 

Monthly 

Disposal 

Statement of 

Appeal of 

October 2021 

PA 
   

275

8/20

21 

05/1

1/20

21 

NIL 

DR, 

CENTRAL 

REGISTR

Y 

Cause list for E-

hearing of 

defect cases 

PA 
   

275

9/20

21 

08/1

1/20

21 

F.NO. 21/CESTAT/HYD/M-

STAT/15 DTD 2.11.21 

DR, 

CESYAT, 

HYDERA

BAD 

Monthly 

statement for 

the month of 

october 2021 

DR(J) 
   

276

0/20

21 

08/1

1/20

21 

NIL DTD 3.11.21 

DR, 

CESTAT, 

CHANDIG

ARH 

Monthly report 

of October 2021 
DR(J) 

   

276

1/20

21 

08/1

1/20

21 

D.NO. 9834/2009/SEC 

AR, 

SUPREME 

COURT 

OF INDIA 

Civil Appeal 

Nos. 264-265 of 

2010 

DR(J) 
   

276

2/20

21 

08/1

1/20

21 

D.NO. 41402/2017/SEC 

AR, 

SUPREME 

COURT 

OF INDIA 

Civil Appeal 

Nos 387-388 of 

2018 

DR(J) 
   

276

3/20

21 

08/1

1/20

21 

NIL DTD 3.11.21 

PARMOD 

KUMAR, 

STENO. 

GR. I 

RH leave reg. 

Admin

istratio

n 

Sectio

n 

   

276

4/20

08/1

1/20

F.NO. 

45(4)/OS/CESTAT/CHE/08 

BALASUB

RAMANI 

Facilities 

infrastructure 

Comp

uter    



21 21 VOL II S, AR for physicals 

hybrid hearing 

Cell 

276

5/20

21 

08/1

1/20

21 

NIL DTD 25.10.21 

R.K. JAIN, 

AUTHORI

ZED 

SIGNATO

RY 

Defect in 

Appeal No. CC-

A-CUS-D-II-

ICD-PG-237-

2021-22 dt 

21.6.21 

DR(J) 
   

276

6/20

21 

08/1

1/20

21 

F.NO. 01/CESTAT/BANG/RR 

DR, 

CESTAT, 

BANGAL

ORE 

Monthly Report 

for E-hearing 

for October 

2021 

DR(J) 
   

276

7/20

21 

08/1

1/20

21 

NIL DTD 1.11.21 

AR, 

CESTAT, 

MUMBAI 

Submission of 

monthly 

statement for 

the month of 

October 2021 

DR(J) 
   

276

8/20

21 

08/1

1/20

21 

D.NO. 34384/2017/SEC-XVII-

A 

AR, 

SUPREME 

COURT 

OF INDIA 

Civil Appeal 

Nos. 23525-

23526 of 2017 

DR(J) 
   

276

9/20

21 

08/1

1/20

21 

NIL 

AR, 

CESTAT 

CHENNAI 

Statement 

pendency and 

disposal; of 

appeals and stay 

application 

DR(J) 
   

277

0/20

21 

08/1

1/20

21 

NIL DTD 5.11.21 

T.K. 

SARKAR, 

DR 

Allocation of 

additional fund 

of Rs. 7lakhs 

under the head 

IT in r/o 

CESTAT, 

Kolkata 

Accou

nt 

Sectio

n 

   

277

1/20

21 

08/1

1/20

21 

NIL 

SATISH 

KUMAR 

BARGUJA

R, SO 

Request for 

transfer of 

Aadhaar based 

attendance ID 

Comp

uter 

Cell 
   

277

2/20

21 

08/1

1/20

21 

NIL 

SWAPNA 

A. NAIR, 

HEAD 

CLERK 

RH leave reg. 

Admin

istratio

n 

Sectio

n 

   

277 08/1 F.NO. DR, Forwarding of Admin
   



3/20

21 

1/20

21 

01/CESTAT/BANG/VIG. 

DTD 1.11.21 

CESTAT, 

BANGAL

ORE 

Vigilance week 

of 2021 report 

istratio

n 

Sectio

n 

277

4/20

21 

08/1

1/20

21 

F.NO. A-

19(1)/PERS.FILE/BS-

AR/CHE/2021 

BALASUB

RAMANI 

S, AR 

Submission of 

Certificate 

Admin

istratio

n 

Sectio

n 

   

277

5/20

21 

08/1

1/20

21 

NIL 

RANJU 

MADHRA, 

SPS 

CL reg. 

Admin

istratio

n 

Sectio

n 

   

277

6/20

21 

08/1

1/20

21 

F.NO. 

CESTAT/MUNM/DM/2021 

DTD 30.9.21 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Relieving order 

of Sh 

Dharmender, 

MTS 

Admin

istratio

n 

Sectio

n 

   

277

7/20

21 

08/1

1/20

21 

F.NO. CESTAT/MUM/ 

VIGILANCE/2019 DTD 

2.11.21 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Report reg. 

observance of 

Vigilance 

Awareness 

week 

Admin

istratio

n 

Sectio

n 

   

277

8/20

21 

08/1

1/20

21 

NIL 

DR, 

CESTAT, 

KOLKAT

A 

Reply to O/A 

No.898/2020 

Admin

istratio

n 

Sectio

n 

   

277

9/20

21 

08/1

1/20

21 

F.NO. 

PF/CESTAT/MUM/ADMN/D

KG/636 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Request for 

transfer from 

CESTAT, 

Mumbai to 

CESTAT 

Admin

istratio

n 

Sectio

n 

   

278

0/20

21 

08/1

1/20

21 

F.NO. 

PF/CESTAT/MUM/CSG/94 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Service Book of 

Sh C.S. Ganvir, 

Head Clerk, 

CESTAT Mum 

Admin

istratio

n 

Sectio

n 

   



278

1/20

21 

08/1

1/20

21 

NIL 

AJAY 

SHARMA, 

M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Oct 

2021 

PA 
   

278

2/20

21 

08/1

1/20

21 

NIL 
RAJU, 

M(T) 

Monthly 

Disposal 

Statement of 

Appeal of Oct 

2021 

PA 
   

278

3/20

21 

08/1

1/20

21 

NIL 
RAJU, 

M(T) 

Monthly 

Disposal 

Statement of 

Appeal of Oct 

2021 

PA 
   

278

4/20

21 

08/1

1/20

21 

NIL 

SANJIV 

SRIVAST

AVA, 

MEMBER(

T) 

Monthly 

Disposal 

Statement of 

Appeal of Oct 

2021 

PA 
   

278

5/20

21 

08/1

1/20

21 

NIL 

RAMESH 

NAIR, 

M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Oct 

2021 

PA 
   

278

6/20

21 

08/1

1/20

21 

NIL 
S.K.PATI, 

M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Oct 

2021 

PA 
   

278

7/20

21 

08/1

1/20

21 

NIL 

SINGLE 

MEMBER 

APPEAL 

BRANCH 

Single Member 

E-hearing Cause 

List 

PA 
   

278

8/20

21 

09/1

1/20

21 

C.NO. IV(16)/GST/DELHI-

SOUTH/CESTAT/AST/498/20

21 

KUMAR 

STAYAM 

Supply of 

certified copy of 

CESTAT Final 

Order No. 

51911/2021 

dated 22.1.21 

DR(J) 
   

278

9/20

21 

09/1

1/20

21 

F.NO. CESTAT-AHD/E-

HEARING/2020/413 

AR, 

CESTAT, 

AHMEDA

Report for E-

hearing appeal 

& applications 

DR(J) 
   



BAD 

279

0/20

21 

09/1

1/20

21 

F.NO. CESTAT-

AHD/JUD/01/07/414 

AR, 

CESTAT, 

AHMEDA

BAD 

Statement 

pendency and 

disposal; of 

appeals and stay 

application 

DR(J) 
   

279

1/20

21 

09/1

1/20

21 

NIL 

DR, 

CESTAT, 

CHANDIG

ARH 

Statement 

showing break 

up of pending 

appeals for the 

month of Oct-

2021 

DR(J) 
   

279

2/20

21 

09/1

1/20

21 

NIL DTD 3.11.21 

DR, 

CESTAT, 

CHANDIG

ARH 

Monthly report 

of October 2021 
DR(J) 

   

279

3/20

21 

09/1

1/20

21 

F.NO. 21/CESTAT/HYD/M-

STAT/15/172 

DR, 

CESTAT, 

HYDERA

BAD 

Monthly 

statement for 

the month of 

october 2021 

DR(J) 
   

279

4/20

21 

09/1

1/20

21 

F.NO. 

(STAT)CESTAT/CAL/06/307 

DR, 

CESTAT, 

KOLKAT

A 

Institution, 

Disposal and 

Pendency etc 

for the month of 

Oct 2021 

DR(J) 
   

279

5/20

21 

09/1

1/20

21 

F.NO. 

07/STAT/CESTAT/KOL/09/3

08 

DR, 

CESTAT, 

KOLKAT

A 

Report for E-

hearing 

application oct 

2021 

DR(J) 
   

279

6/20

21 

09/1

1/20

21 

F.NO. 01/CESTAT/BANG/RR 

DTD 2.11.21 

DR, 

CESTAT, 

BANGAL

ORE 

Monthly Report 

for E-hearing 

for October 

2021 

DR(J) 
   

279

7/20

21 

09/1

1/20

21 

NIL DTD 1.11.21 

AR/ DR 

CESTAT 

MUMBAI 

Submission of 

monthly 

statement for 

the month of 

OCT 2021 

DR(J) 
   

279

8/20

21 

09/1

1/20

21 

NIL DTD 3.11.21 

PRABHAS

H KUMAR 

JALAN, 

PROPRIET

OR OF 

Refund claim of 

Rs. 41,25,000 

filed on 2.9.21 

DR(J) 
   



M/S 

JALAN 

JWELLER

S 

279

9/20

21 

09/1

1/20

21 

NIL DTD 8.11.21 

SPS TO 

HON 

PRESIDE

NT, 

CESTAT 

Bill period 

04/11/2021-

04/12/2021 

Accou

nt 

Sectio

n 

   

280

0/20

21 

09/1

1/20

21 

NIL 

VIJAYA 

CHANDR

AN, SPS 

(RETD.) 

Recovery of 

JBA and Non-

release of 

original Title 

Deeds for Land 

and property 

Accou

nt 

Sectio

n 

   

280

1/20

21 

09/1

1/20

21 

NIL DTD 2.11.21 
S. K. 

PATI, M(J) 

Request for 

santion of an 

advance 

towards LTC 

for 2021 with 

10 days leave 

encashment 

Accou

nt 

Sectio

n 

Admin

istratio

n 

sectio

n 

  

280

2/20

21 

09/1

1/20

21 

NIL DTD 3.11.21 

SULEKHA 

BEEVI 

C.S, M(J) 

RH leave reg. 

Admin

istratio

n 

Sectio

n 

   

280

3/20

21 

09/1

1/20

21 

NIL DTD 3.11.21 
C.J.MATH

EW, M(T) 
RH leave reg. 

Admin

istratio

n 

Sectio

n 

   

280

4/20

21 

09/1

1/20

21 

NIL 

SANJIV 

SRIVAST

AVA, 

MEMBER(

T) 

RH leave reg. 

Admin

istratio

n 

Sectio

n 

   

280

5/20

21 

09/1

1/20

21 

F.NO. 

05/CESTAT/BANG/RENT 

CESTAT, 

BANGAL

ORE 

Sanctioned 

amount for rent 

Admin

istratio

n 

Sectio

n 

   

280 09/1 F.NO. CESTAT, Sanctioned Admin
   



6/20

21 

1/20

21 

05/CESTAT/BANG/WATER BANGAL

ORE 

amount for 

supply of water 

istratio

n 

Sectio

n 

280

7/20

21 

09/1

1/20

21 

NIL 

SUSHMA 

RANI 

PAL, MTS 

Reg, leave 

Admin

istratio

n 

Sectio

n 

   

280

8/20

21 

09/1

1/20

21 

F.NO. 11/2/2021-

IFU(B&A)/EC DTD 26.10.21 

UMESH 

KR. 

AGARWA

L, UNDER 

SECRETA

RY TO 

GOI 

Allocation of 

fund under 

Major Head 

7610 loans to 

Govt. Servants 

under Grant No. 

29 

Admin

istratio

n 

Sectio

n 

   

280

9/20

21 

09/1

1/20

21 

NIL 

C.MANOJ 

KUMAR, 

TO 

APAR 

Admin

istratio

n 

Sectio

n 

   

281

0/20

21 

09/1

1/20

21 

NIL DTD 1.11.21 

S.S. 

GARG, 

M(J) 

(RETD.) 

Clarification 

reg. suspension 

of my licence of 

practice from 

1988 to 1999 

Admin

istratio

n 

Sectio

n 

   

281

1/20

21 

09/1

1/20

21 

F.NO. 

CESTAT/MUM/ADMIN/OA 

NO. 724/2019 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Rejoinder filed 

by Applicant in 

OA No. 

724/2019 in 

matter of Dr. 

S.K.Pati Vs 

Union of India 

Admin

istratio

n 

Sectio

n 

   

281

2/20

21 

09/1

1/20

21 

F.NO. 

11/CESTAT/HYD/ADMIN/15

/175 

T.VISWA 

PRAKASH

, DR, 

CESTAT, 

HYDERA

BAD 

Observance of 

Vigilance 

Awareness 

week 2021 

Admin

istratio

n 

Sectio

n 

   

281

3/20

21 

09/1

1/20

21 

NIL 
T.K.SARK

AR, DR 

Certificate of 

relinquishment 

of charge 

Admin

istratio

n 

Sectio

n 

   



281

4/20

21 

09/1

1/20

21 

F.NO. 

85/VIGILANCE/CESTAT/KO

L/98/309 

DR, 

CESTAT, 

KOLKAT

A 

Observance of 

Vigilance 

Awareness 

week 2021 

Admin

istratio

n 

Sectio

n 

   

281

5/20

21 

09/1

1/20

21 

NIL DTD 3.11.21 

DR, 

CESTAT, 

CHANDIG

ARH 

Reg. leave r/o 

Sh Kripa 

Shanker, DR 

Admin

istratio

n 

Sectio

n 

   

281

6/20

21 

09/1

1/20

21 

F.NO. 

53/VIGILANCE/CESTAT/AL

LD/-2018 

MANAS 

KUMAR 

SINHA, 

AR 

Observance of 

Vigilance 

Awareness 

week 2021 

Admin

istratio

n 

Sectio

n 

   

281

7/20

21 

09/1

1/20

21 

NIL DTD 8.11.21 

NIVEET 

SETH, 

ADVOCA

TE 

Requesting for 

constitution of a 

Bench for 

hearing of 

Appeal No. 

ST/85046/2021 

PA to 

Regist

rar 
   

281

8/20

21 

09/1

1/20

21 

NIL DTD 5.11.21 

P.V. 

SUBBA 

RAO, 

M(T) 

Monthly 

Disposal 

Statement of 

Appeal of Oct 

2021 

PA 
   

281

9/20

21 

09/1

1/20

21 

NIL 

C J 

MATHEW

, M(T) 

Monthly 

Disposal 

Statement of 

Appeal of Oct 

2021 

PA 
   

282

0/20

21 

09/1

1/20

21 

NIL 

P. ANJANI 

KUMAR 

M(T) 

Monthly 

Disposal 

Statement of 

Appeal of Oct 

2021 

PA 
   

282

1/20

21 

09/1

1/20

21 

NIL 

S.K.MOH

ANTY 

M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Oct 

2021 

PA 
   

282

2/20

09/1

1/20
NIL 

ANIL 

CHOUDH

Monthly 

Disposal 
PA 

   



21 21 ARY 

MEMBER 

(J) 

Statement of 

Appeal of Oct 

2021 

282

3/20

21 

11/1

1/20

21 

F.NO. E/50081/2020 &ORS. 

DTD 9.11.21 

RAKESH 

AGARWA

L, AR 

Appeals in the 

case of Shyam 

Khemani and 

Ors. Vs. CGST, 

Indore 

DR(J) 
   

282

4/20

21 

11/1

1/20

21 

NIL 

MUKESH 

GUPTA, 

DR 

Report of the 

matter taken up 

for E-hearing of 

Oct 2021 

DR(J) 
   

282

5/20

21 

11/1

1/20

21 

F. NO. VIII/CCCP/ACU/07-08 

DY. 

COMMISS

IONER 

(GROUP - 

II), CUS. 

PREV. 

Permission to 

sell Aircraft 

Beechcraft King 

B-300 (350) 

imported vide 

BOE no. 

219892 dated 

1605.2007 

DR(J) 
   

282

6/20

21 

11/1

1/20

21 

NIL 

SACHIN 

CHAUDH

ARY, LDC 

Issue surrender 

certificate of 

CGHS cards 

CT 

Sectio

n 
   

282

7/20

21 

11/1

1/20

21 

NIL 

SUNIL 

KUMAR, 

LDC 

To supply new 

office ID card 

CT 

Sectio

n 
   

282

8/20

21 

11/1

1/20

21 

NIL 

SPS TO 

PRESIDE

NT 

Refreshment 

bill 

Accou

nt 

Sectio

n 

   

282

9/20

21 

11/1

1/20

21 

F. NO. 

01/CESTAT/BANG/NSP 

DR, 

CESTAT, 

BANGAL

ORE 

Forwarding of 

application for 

withdrawal 

from GPF 

account 

Accou

nt 

Sectio

n 

   

283

0/20

21 

11/1

1/20

21 

F. NO. A.50050/155/2021-

CESTAT-DOR 

S. 

BHOWMI

CK, US 

TO THE 

GOI 

Proposal for 

new building 

for CESTAT 

Mumbai 

Admin

istratio

n 

Sectio

n 

   

283

1/20

21 

11/1

1/20

21 

F. NO. A-50050/158/2021-

AD.1C(CESTAT) DATED 

27.10.21 

S. 

BHOWMI

CK, US 

Grievance No. 

DOPPW/E/202

1/04144 dated 

Admin

istratio

n 
   



TO THE 

GOI 

05.02.2021 

from R Vanaja, 

Tamil Nadu 

Sectio

n 

283

2/20

21 

11/1

1/20

21 

NIL 

P. ANJANI 

KUMAR, 

M(T) 

Permission 

letter for 

purchase of flat 

Admin

istratio

n 

Sectio

n 

   

283

3/20

21 

11/1

1/20

21 

F. NO. 

CESTAT/MUM/ADMIN/JUBI

LIANT/2006 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Revision 

Application No. 

Revision/109/20

21 in R.A.E.&R 

Suit No. 

2030/2086 in 

the matter 

Jubiliant 

Enterprises Pvt. 

Ltd. Vs. Union 

of India & Ors. 

Admin

istratio

n 

Sectio

n 

   

283

4/20

21 

11/1

1/20

21 

F NO. 25 

(1)/FM/CESTAT/ALLD/2015 

MANAS 

KUMAR 

SINHA, 

AR, 

CESTAT, 

ALLAHA

BAD 

SPA Booking 

charges under 

BNPL Scheme 

Admin

istratio

n 

Sectio

n 

   

283

5/20

21 

11/1

1/20

21 

F. NO. 

13(1)/T&I/CESTAT/ALLAHA

BAD/2015-PART-II 

MANAS 

KUMAR 

SINHA, 

AR, 

CESTAT, 

ALLAHA

BAD 

Telephone bills 

received from 

BSNL for Oct 

21 

Admin

istratio

n 

Sectio

n 

   

283

6/20

21 

11/1

1/20

21 

F. NO. 

16(1)/ACCO&GH/CESTAT/A

LLD/2015-PART-II 

MANAS 

KUMAR 

SINHA, 

AR, 

CESTAT, 

ALLAHA

BAD 

Electricity bill 

for Oct 21 

Admin

istratio

n 

Sectio

n 

   

283

7/20

21 

11/1

1/20

21 

F. NO. 20(1)/MISC 

PURCH/CESTAT/ALLD/2015

-PART-IV 

MANAS 

KUMAR 

SINHA, 

AR, 

Transparent 

polymethyl 

methacrylate 

sheet 

Admin

istratio

n 

Sectio

   



CESTAT, 

ALLAHA

BAD 

dimensions 

regarding 

n 

283

8/20

21 

11/1

1/20

21 

F. NO. 37(1) OUTSOURCING 

GROUP 

C/CESTAT/ALLD/2016 

MANAS 

KUMAR 

SINHA, 

AR, 

CESTAT, 

ALLAHA

BAD 

steno post 

Admin

istratio

n 

Sectio

n 

   

283

9/20

21 

11/1

1/20

21 

F NO 20(1)/MISC 

PURCH/CESTAT/ALLD/2015

-PART-IV 

MANAS 

KUMAR 

SINHA, 

AR, 

CESTAT, 

ALLAHA

BAD 

Technical 

infrastructure 

for physical 

hearing 

Admin

istratio

n 

Sectio

n 

   

284

0/20

21 

11/1

1/20

21 

F. NO. 

05/CESTAT/BANG/WATER 

DR, 

CESTAT, 

BANGAL

ORE 

Invoice bill 

from FKCCI, 

Bangalore for 

Sep 21 

Admin

istratio

n 

Sectio

n 

   

284

1/20

21 

11/1

1/20

21 

F. NO. 

03/CESTAT/GANG/F.M.  

DR, 

CESTAT, 

BANGAL

ORE 

invoice bill 

from imprint 

technologies, 

Bangalore for 

two nos. 

Franking 

Machine Ink 

Cartridge  

Admin

istratio

n 

Sectio

n 

   

284

2/20

21 

11/1

1/20

21 

F. NO. 

01/CESTAT/BANG/MISC. 

DR, 

CESTAT, 

BANGAL

ORE 

Drinking water, 

laundry and 

hiring of 

luggage van for 

collecting office 

furniture 

Admin

istratio

n 

Sectio

n 

   

284

3/20

21 

11/1

1/20

21 

F. NO. 

29/CESTAT/BANG/TELE 

DR, 

CESTAT, 

BANGAL

ORE 

Telelphone bill 

from BSNL, 

Banglaore for 

Oct 21 

Admin

istratio

n 

Sectio

n 

   

284

4/20

21 

11/1

1/20

21 

F. NO. 

01/CESTAT/BANG/BNPL 

DR, 

CESTAT, 

BANGAL

BNPL invoice 

bill from Postal 

Deptt. 

Admin

istratio

n 
   



ORE Bangalore Sectio

n 

284

5/20

21 

11/1

1/20

21 

NIL 

RACHNA 

GUPTA, 

M(J) 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

284

6/20

21 

11/1

1/20

21 

NIL 

JOHNSON 

CHACKO, 

UDC 

RH application 

Admin

istratio

n 

Sectio

n 

   

284

7/20

21 

11/1

1/20

21 

NIL 
JYOTI, 

LDC 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

284

8/20

21 

11/1

1/20

21 

NIL 
ARVIND 

KUMAR 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

284

9/20

21 

11/1

1/20

21 

NIL 
L. P. 

PANT 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

285

0/20

21 

11/1

1/20

21 

NIL 

CHANDE

RKANTA, 

SPS 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

285

1/20

21 

11/1

1/20

21 

NIL 

SANGEET

A 

MALHOT

RA 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

285

2/20

21 

11/1

1/20

21 

NIL 

RAKESH 

KUMAR, 

MTS 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

285 11/1 NIL DTD 10.11.21 SUKHBIR CL reg. Admin
   



3/20

21 

1/20

21 

SINGH, 

MTS 

istratio

n 

Sectio

n 

285

4/20

21 

11/1

1/20

21 

NIL 

ANIL 

CHOUDH

ARY, M(J) 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

285

5/20

21 

11/1

1/20

21 

NIL 

SWAPNIL 

TIWARI, 

AR 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

285

6/20

21 

11/1

1/20

21 

NIL 

RACHNA 

GUPTA, 

M(J) 

Station leave 

permission 

(SLP) 

Admin

istratio

n 

Sectio

n 

   

285

7/20

21 

11/1

1/20

21 

NIL 

SATPAL 

SINGH, 

MTS 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

285

8/20

21 

11/1

1/20

21 

D. NO. A.50050/3/2014-

AD.1C(CESTAT) 

S. 

BHOWMI

CK, US 

TO THE 

GOI 

Renewal of 

lease agreement 

for CESTAT, 

Hyderabad 

Admin

istratio

n 

Sectio

n 

   

285

9/20

21 

11/1

1/20

21 

F. NO. A-26/01/2009-

AD.1C(CESTAT) 

S. 

BHOWMI

CK, US 

TO THE 

GOI 

Reimbursement 

of medical 

claim of Sh. 

Ashok Jindal, 

M(J) 

Admin

istratio

n 

Sectio

n 

   

286

0/20

21 

11/1

1/20

21 

NIL 

ANITHA 

JAYAKU

MAR, SPS 

Medical 

Reimbursement 

Claim Form 

Admin

istratio

n 

Sectio

n 

   

286

1/20

21 

11/1

1/20

21 

NIL 

LAKHWI

NDER 

DHULL, 

UDC 

Application for 

NOC for IB(DV 

process) 

Admin

istratio

n 

Sectio

   



n 

286

2/20

21 

11/1

1/20

21 

NIL 

LAKHWI

NDER 

DHULL, 

UDC 

Intimation for 

exam 

Admin

istratio

n 

Sectio

n 

   

286

3/20

21 

11/1

1/20

21 

NIL 

J.K. 

GOLAY, 

SPS 

Corrections in 

appeal uploaded 

PA to 

Regist

rar 
   

286

4/20

21 

11/1

1/20

21 

F. NO. 

01/CESTAT/BANG/JUDL 

DR, 

CESTAT, 

BANGAL

ORE 

For constitution 

of Larger Bench 

in matter of 

Fosroc 

Chemicals India 

P Ltd 

PA to 

Regist

rar 
   

286

5/20

21 

11/1

1/20

21 

NIL 

C. J. 

MATHEW

, M(T) 

Monthly 

Disposal 

Statement for 

October 2021 

PA 
   

286

6/20

21 

11/1

1/20

21 

NIL 

RACHNA 

GUPTA, 

M(J) 

Monthly 

Disposal 

Statement for 

October 2021 

PA 
   

286

7/20

21 

12/1

1/20

21 

NIL DTD 5.11.21 

MANAS 

KUMAR 

SINHA, 

AR 

Weekly Report 

of E-hearing 
DR(J) 

   

286

8/20

21 

12/1

1/20

21 

F.NO. 6/17/WEEKLY-

STATEMENT/CESTAT/CHD

-2020-II 

DR, 

CESTAT, 

CHANDIG

ARH 

Weekly 

statement of the 

matters for E-

hearing 

DR(J) 
   

286

9/20

21 

12/1

1/20

21 

F.NO. 

01/CESTAT/BANG/ELECT. 

CESTAT, 

BANGAL

ORE 

Sanctioned 

amount for 

electricity bill 

Admin

istratio

n 

Sectio

n 

   

287

0/20

21 

12/1

1/20

21 

NIL ANJANI Leave reg. 

Admin

istratio

n 

Sectio

n 

   

287

1/20

12/1

1/20
NIL ANJANI Reg. Leave 

Admin

istratio    



21 21 n 

Sectio

n 

287

2/20

21 

12/1

1/20

21 

NIL DTD 11.11.21 

SATPAL 

SINGH, 

MTS 

CL reg. 

Admin

istratio

n 

Sectio

n 

   

287

3/20

21 

12/1

1/20

21 

F.NO.CESTAT/ADMN/MISC/

TRNS/2021 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Forwarding of 

three 

preferences for 

transfer by 

LDCs and 

UDCs at 

CESTAT 

Mumbai 

Admin

istratio

n 

Sectio

n 

   

287

4/20

21 

12/1

1/20

21 

NIL DTD 11.11.21 

S.K.MOH

ANTY 

M(J) 

CL reg. 

Admin

istratio

n 

Sectio

n 

   

287

5/20

21 

12/1

1/20

21 

NIL DTD 12.11.21 

SANGEET

A 

MALHOT

RA, 

COURT 

MASTER 

Sanction of 

leave reg. 

Admin

istratio

n 

Sectio

n 

   

287

6/20

21 

12/1

1/20

21 

NIL DTD 8.11.21 

DR, 

CESTAT, 

KOLKAT

A 

Application for 

NOC for IB 

interview of Sh 

Nandan Kumar, 

MTS 

Admin

istratio

n 

Sectio

n 

   

287

7/20

21 

12/1

1/20

21 

CESTAT/AHD/ADMN/CIRC

ULAR/ORDER/NOTICE/2/20

13/422 

SAANTOS

H KUMAR 

TIWARI, 

AR 

Compliance of 

HQ Circular 

Admin

istratio

n 

Sectio

n 

   

287

8/20

21 

12/1

1/20

21 

NIL DTD 12.11.21 

J.K. 

GOLAY, 

SPS 

CL reg. 

Admin

istratio

n 

Sectio

n 

   

287 12/1 F.NO. 01/CESTAT/BANG/VK DR, Forwarding of Admin
   



9/20

21 

1/20

21 

CESTAT, 

BANGAL

ORE 

applications istratio

n 

Sectio

n 

288

0/20

21 

12/1

1/20

21 

NIL DTD 15.11.21 

DR, 

CENTRAL 

REGISTR

Y 

Cause list for E-

hearing of 

defect cases 

PA 
   

288

1/20

21 

12/1

1/20

21 

NIL 

DR, 

SINGLE 

MEMBER 

APPEAL 

BRANCH 

Single Member 

E-hearing Cause 

List 

PA 
   

288

2/20

21 

12/1

1/20

21 

NIL 

DR, 

CENTRAL 

REGISTR

Y 

Supplementary 

E-hearing cause 

list 

PA 
   

288

3/20

21 

12/1

1/20

21 

NIL 

DR, 

CENTRAL 

REGISTR

Y 

Supplementary 

E-hearing cause 

list 

PA 
   

288

4/20

21 

12/1

1/20

21 

NIL 

DR, 

CENTRAL 

REGISTR

Y 

Supplementary 

E-hearing cause 

list 

PA 
   

288

5/20

21 

12/1

1/20

21 

EW439922956IN & 

EW439922766IN 

CESTAT, 

KOLKAT

A 

Files for 

Appeals 
DR(J) 

Conce

rn 

Court 

Master 

  

288

6/20

21 

12/1

1/20

21 

NIL DTD 12.11.21 

MANAS 

KUMAR 

SINHA, 

AR 

weekly report of 

E-hearing 
DR(J) 

   

288

7/20

21 

15/1

1/20

21 

F. NO. 

04/CESTAT/BANG/XEROX 

DATED 12.11.21 

CESTAT, 

BANGAL

ORE 

Anugraha 

Agencies and 

Prabath Typing 

Centre, 

Bangalore 

Admin

istratio

n 

Sectio

n 

   

288

8/20

21 

15/1

1/20

21 

F NO. 20(1)/MISC 

PURCH/CESTAT/ALLD/2015

-PART IV 

CESTAT, 

ALLAHA

BAD 

Financial 

sanction for 

installation of 

UV-C 

Disinfection 

Admin

istratio

n 

Sectio

n 

   



box in court 

rooms 

288

9/20

21 

15/1

1/20

21 

NIL 
DEVANA

ND, SCD 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

289

0/20

21 

15/1

1/20

21 

NIL 

SHENAJ 

BANO, 

STENO 

GR - II  

Joining report 

on transfer from 

CESTAT, 

Mumbai 

Admin

istratio

n 

Sectio

n 

   

289

1/20

21 

15/1

1/20

21 

NO. 9(1)/SDG(PRCH)/EC-

II/2021/4011 DATED 12.11.21 

EE(HQ), 

O/O 

SPECIAL 

DG(PRCH)

, CPWD, 

SECTOR 

9A, 

CHANDIG

ARH 

Office Order 

dated 

12.11.2021 

Admin

istratio

n 

Sectio

n 

   

289

2/20

21 

15/1

1/20

21 

NIL 

P. ANJANI 

KUMAR, 

M(T) 

Permission for 

purchase of 

immovable 

property (flat) 

Admin

istratio

n 

Sectio

n 

   

289

3/20

21 

15/1

1/20

21 

NIL DATED 11.11.21 

MUKESH 

GUPTA, 

DR 

Tour Order PA 
   

289

4/20

21 

15/1

1/20

21 

NIL DATED 12.11.21 

ANIL 

CHOUDH

ARY, M(J) 

Permission for 

pronouncement 

of order 

PA to 

Regist

rar 
   

289

5/20

21 

15/1

1/20

21 

NIL 

P. ANJANI 

KUMAR, 

M(T) 

Monthly 

Disposal 

Statement for 

October 2021 

PA 
   

289

6/20

21 

17/1

1/20

21 

D.NO. 26401/2012 

AR, 

SUPREME 

COURT 

OF INDIA 

Civil Appeal 

No. 6352 of 

2012 

DR(J) 
   

289

7/20

21 

17/1

1/20

21 

NIL 

DR, 

RAJASTH

AN HIGH 

DB reg appeal 

no. 50479/2019 
DR(J) 

   



COURT, 

JODHPUR 

289

8/20

21 

17/1

1/20

21 

F.NO. 

23/ESTT/CESTAT/K0OL.98/3

19 

T.K.SARK

AR, DR 

(SPEED 

NO. 

EW439922

845IN) 

Forwarding of 

files for hearing 

on 17.11.21 by 

Hon. M(T) Sh. 

Raju 

DR(J) 
   

289

9/20

21 

17/1

1/20

21 

F.NO. A.50050/80/2020-

AD.1C(CESTAT) 

S. 

BHOWMI

CK, 

UNDER 

SECRETA

RY OF 

THE GOI 

Judicial impact 

Assessment of 

the Tribunals in 

pursuance of the 

Hon. Supreme 

Court 

judgement in 

Roger Mathew 

matter 

Admin

istratio

n 

Sectio

n 

   

290

0/20

21 

17/1

1/20

21 

CESTAT/AHD/PER/76/2018/

426 DTD 11/11/2021 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Intimation for 

online typing 

course in r/o Sh 

Raju Kumar, 

MTS, CESTAT, 

Ahmedabad 

Admin

istratio

n 

Sectio

n 

   

290

1/20

21 

17/1

1/20

21 

CESTAT/AHD/PER/70/2018/

427 DTD 12/11/2021 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Permission to 

attend in service 

course in RTI 

act, 2005 in r/o 

Sh Santosh 

Kumar Tiwari, 

Ar 

Admin

istratio

n 

Sectio

n 

   

290

2/20

21 

17/1

1/20

21 

CESTTAT/AHD/PER/54/2014

/416 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Surrenderr of 

identity card in 

r/o Sh Pardeep 

Kumar, LDC 

CT 

Sectio

n 
   

290

3/20

21 

17/1

1/20

21 

NIL DTD 10.11.21 

RITESH 

SHAH, 

ASSISTA

NT 

MANAGE

R (FIN) 

Settlement of 

our 

invoices/credit 

note 

CT 

Sectio

n 
   

290

4/20

21 

17/1

1/20

21 

CESTAT/AHD/GEM/11/2021/

420 DTD 9.11.21 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Purchase of 

Bosch 

communication 

system 

Comp

uter 

Cell 
   



290

5/20

21 

17/1

1/20

21 

NIL DTD 10.11.21 

DR, 

CESTAT, 

MUMBAI 

Constitution of 

Larger Bench- 

M/s. HDFC 

Bank Ltd Vs 

CST-V, 

Mumbai 

PA to 

Regist

rar 
   

290

6/20

21 

17/1

1/20

21 

NIL 
TAXMAN

N 
Library Book 

Librar

y    

290

7/20

21 

17/1

1/20

21 

F.NO 

06/CESTAT/STATEMENT/20

11-CR DTD 12.11.21 

SWAPNIL 

TIWARI, 

AR 

Bench wise 

statement 

showing 

pendency, 

institution and 

disposal of 

appeals and stay 

application 

PA 
   

290

8/20

21 

17/1

1/20

21 

F.NO.33/CESTAT/BANG/OS

P 

CESTAT, 

BANGAL

ORE 

Sanctioned for 

out source 

Admin

istratio

n 

Sectio

n 

   

290

9/20

21 

17/1

1/20

21 

F.NO. 

01/CESTAT/BANG/ADMN. 

CESTAT, 

BANGAL

ORE 

Sanctioned for 

communication 

systems for 

physical hearing 

Admin

istratio

n 

Sectio

n 

   

291

0/20

21 

17/1

1/20

21 

40483430643 BLUE DART 

EASTERN 

BOOK 

COMPAN

Y 

Supreme Court 

Cases full text 

on pen drive 

supply of 

updated CDs for 

the year 2022 

Librar

y    

291

1/20

21 

17/1

1/20

21 

RD 054995124IN 
TAXMAN

N 
Printed books 

Librar

y    

291

2/20

21 

17/1

1/20

21 

NIL 

ATIN 

SHARMA, 

MTS 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

291

3/20

17/1

1/20
NIL 

SWAPNA 

A. NAIR, 

Leave 

application 

Admin

istratio    



21 21 HEAD 

CLERK 

n 

Sectio

n 

291

4/20

21 

17/1

1/20

21 

NIL 

SWAPNA 

A. NAIR, 

HEAD 

CLERK 

Joining Report 

Admin

istratio

n 

Sectio

n 

   

291

5/20

21 

17/1

1/20

21 

NIL 

SWAPNA 

A. NAIR, 

HEAD 

CLERK 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

291

6/20

21 

17/1

1/20

21 

NIL 

ANITHA 

JAYAKU

MAR, SPS 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

291

7/20

21 

17/1

1/20

21 

NIL 

SATPAL 

SINGH, 

MTS 

RH application 

Admin

istratio

n 

Sectio

n 

   

291

8/20

21 

17/1

1/20

21 

NIL 

SATPAL 

SINGH, 

MTS 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

291

9/20

21 

17/1

1/20

21 

F. NO. A-26/07/2005-

AD.IC(CESTAT) DATED 

01.11.2021 

S. 

BHOWMI

CK, US 

TO THE 

GOI 

Vigilance status 

of Sh. MV 

Ravindran, 

Member 

(Retd.), 

CESTAT 

Admin

istratio

n 

Sectio

n 

   

292

0/20

21 

17/1

1/20

21 

F. 

NO.54/COMP/CESTAT/KOL/

2005 

DR, 

CESTAT, 

KOLKAT

A 

Sanction of 

advance 

payment on 

account of 

hiring of 

Technical 

Manpower 

Admin

istratio

n 

Sectio

n 

   

292

1/20

17/1

1/20

F. NO. 

PF/CESTAT/MUM/ADMN/H

ROHIT 

KUMAR 

Joining report 

of Smt. Harshita 

Admin

istratio    



21 21 P DATED 11.11.2021 SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Pandey, AR, 

CESTAT, 

Mumbai 

n 

Sectio

n 

292

2/20

21 

17/1

1/20

21 

F. NO. 

PF/CESTAT/ADMN/MUM/A

D/2021 DATED 16.11.2021 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Forwarding of 

joining report 

along with copy 

of the letter of 

technical 

resignation of 

Shri Ankur 

Dahiya, Court 

Master at 

CESTAT, 

Mumbai 

Admin

istratio

n 

Sectio

n 

   

292

3/20

21 

17/1

1/20

21 

NIL 

S. K. 

MOHANT

Y, M(J), 

CESTAT, 

MUMBAI 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

292

4/20

21 

17/1

1/20

21 

NIL 

SWAPNA 

A. NAIR, 

HEAD 

CLERK 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

292

5/20

21 

17/1

1/20

21 

NIL 

P. K. 

CHOUDH

ARY, 

M(J), 

CESTAT, 

KOLKAT

A 

Leave 

application with 

SLP 

Admin

istratio

n 

Sectio

n 

   

292

6/20

21 

17/1

1/20

21 

NIL 

N. RAJA, 

SPS, 

CESTAT, 

BANGAL

ORE 

Permission to 

delete uploaded 

order 

PA to 

Regist

rar 
   

292

7/20

21 

17/1

1/20

21 

NIL 

SPS, MR. 

C.J. 

MATHEW

, M(T), 

CESTAT, 

MUMBAI 

Disposal 

statement for 

Oct 21 

PA 
   

292 17/1 F. NO. A 50050/99/2021- S. Engagement of Comp
   



8/20

21 

1/20

21 

AD.IC(CESTAT) DATED 

01.11.21 

BHOWMI

CK, US 

TO THE 

GOI 

TTBS for leased 

line internet 

service for 

CESTAT, 

Mumbai 

uter 

Cell 

292

9/20

21 

17/1

1/20

21 

NIL 

MUKESH 

GUPTA, 

DR 

Request to 

provide air 

purifier 

CT 

Sectio

n 
   

293

0/20

21 

17/1

1/20

21 

NIL 

M/S. OM 

CONSTRU

CTION 

Appeal against 

O-I-A passed by 

the 

Commissioner 

(Appeal), CGST 

Central Excise 

& Customs, 

Bhopal (M.P.) 

DR(J) 
   

293

1/20

21 

18/1

1/20

21 

NIL 

MOHIT 

YADAV, 

LDC 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

293

2/20

21 

18/1

1/20

21 

F. NO. A32013/6/2016-

AD.1C(CESTAT) DATED 

10/15.11.2021 

S. 

BHOWMI

CK, US 

TO THE 

GOI 

Appointment of 

Assistant 

Registrar in 

CESTAT on 

Direct 

Recruitment 

basis 

Admin

istratio

n 

Sectio

n 

   

293

3/20

21 

18/1

1/20

21 

NIL 

BIJENDER 

KUMAR, 

LDC, 

CESTAT, 

HYDERA

BAD 

Request for 

transfer from 

CESTAT, 

Hyderabad to 

CESTAT, New 

Delhi or 

CESTAT 

Chandigarh 

Admin

istratio

n 

Sectio

n 

   

293

4/20

21 

18/1

1/20

21 

NIL 

P. 

DINESHA, 

M(J), 

CESTAT, 

MUMBAI 

Joining Report 

Admin

istratio

n 

Sectio

n 

   

293

5/20

21 

18/1

1/20

21 

O.A. NO.762 OF 2019 

T. K. 

SARKAR, 

DR, 

Objection to the 

memo filed by 

applicant 

Admin

istratio

n 
   



CESTAT, 

KOLKAT

A 

disclosing 

disposed of and 

pending case 

details 

Sectio

n 

293

6/20

21 

18/1

1/20

21 

O. A. NO. 938 OF 2020 

T. K. 

SARKAR, 

DR, 

CESTAT, 

KOLKAT

A 

Objection to the 

memo filed by 

applicant 

disclosing 

disposed of and 

pending case 

details 

Admin

istratio

n 

Sectio

n 

   

293

7/20

21 

18/1

1/20

21 

O. A. NO. 709 OF 2019 

T. K. 

SARKAR, 

DR, 

CESTAT, 

KOLKAT

A 

Objection to the 

memo filed by 

applicant 

disclosing 

disposed of and 

pending case 

details 

Admin

istratio

n 

Sectio

n 

   

293

8/20

21 

18/1

1/20

21 

O. A. NO. 10 OF 2020 

T. K. 

SARKAR, 

DR, 

CESTAT, 

KOLKAT

A 

Objection to the 

memo filed by 

applicant 

disclosing 

disposed of and 

pending case 

details 

Admin

istratio

n 

Sectio

n 

   

293

9/20

21 

18/1

1/20

21 

NIL 

SR. 

SUPDT. 

OF POST 

OFFICES, 

NEW 

DELHI 

SOUT 

WEST DN, 

NEW 

DELHI 

Memo No. 

DL0500107 

dated at New 

Delhi - 110021 

the 16.11.2021 

CT 

Sectio

n 
   

294

0/20

21 

18/1

1/20

21 

NIL 

ANIL 

CHOUDH

ARY, M(J) 

Tour program  

CT 

Sectio

n 
   

294

1/20

21 

18/1

1/20

21 

F NO 28(15)/STAFF 

TOUR/CESTAT/ADMN./2010 

- VOL II DATED 17.11.2021 

MUKESH 

GUPTA, 

DR 

Tour Order PA 
   

294

2/20

21 

22/1

1/20

21 

F.NO. 

17(1)/MS/CESTAT/ALD/2018

-19 

MANAS 

KUMAR 

SINHA, 

Pendency of 

Single Member 

Bench cases dtd 

DR(J) 
   



AR 02/11/2021 

294

3/20

21 

22/1

1/20

21 

NIL 

M.B.CONS

TRUCTIO

N 

Submission of 

Vakalatnama i/r 

of Appeal No. 

ST/50406/2021 

DR(J) 
   

294

4/20

21 

22/1

1/20

21 

NIL 
BHAVNA, 

UDC 
Reg. leave 

Admin

istratio

n 

Sectio

n 

   

294

5/20

21 

22/1

1/20

21 

F.NO. 49(1)/ MEDICAL 

CLAIM /CESTAT/2017-

PART-III 

CESTAT, 

ALLAHA

BAD 

Medical 

Reimbursement 

claim 

Admin

istratio

n 

Sectio

n 

   

294

6/20

21 

22/1

1/20

21 

NIL DTD 17.11.21 

LALIT 

PRASAD 

PANT, 

SPS 

Request reg. 

permission of 

doing correction 

in note sheet 

order 

PA to 

Regist

rar 
   

294

7/20

21 

22/1

1/20

21 

NIL DTD 18.11.21 

SHENAJ 

BANO, 

STENO 

GR-II 

Intimation for 

exam 

Admin

istratio

n 

Sectio

n 

   

294

8/20

21 

22/1

1/20

21 

NIL DTD 18.11.21 

SHENAJ 

BANO, 

STENO 

GR-II 

Request for 

credit of transit 

leave 

Admin

istratio

n 

Sectio

n 

   

294

9/20

21 

22/1

1/20

21 

NIL DTD 18.11.21 

ARCHAN

A, 

STENO-II 

Joining Report 

Admin

istratio

n 

Sectio

n 

   

295

0/20

21 

22/1

1/20

21 

NIL 

SUSHMA 

RANI 

PAL, MTS 

Reg leave 

application 

Admin

istratio

n 

Sectio

n 

   

295

1/20

21 

22/1

1/20

21 

NIL DTD 18.11.21 

MUKESH 

GUPTA, 

DR 

Training from 

ISTM 

Admin

istratio

n 
   



Sectio

n 

295

2/20

21 

22/1

1/20

21 

NIL DTD 17.11.21 
ARPIT 

JAIN,MTS 

Request for 

changing of 

Residential 

address 

Admin

istratio

n 

Sectio

n 

   

295

3/20

21 

22/1

1/20

21 

NIL 
ARPTI 

JAIN, MTS 

Request for 

crediting 

unavailed 

training time 

Admin

istratio

n 

Sectio

n 

   

295

4/20

21 

22/1

1/20

21 

NIL DTD 16.11.21 
ARPIT 

JAIN,MTS 

Intimation for 

various one day 

exams and 

provide NOC if 

required 

Admin

istratio

n 

Sectio

n 

   

295

5/20

21 

22/1

1/20

21 

NIL 

PARMOD 

KUMAR, 

STENO. 

GR. I 

VOUCHER 

FOR 

REIMBURSEM

ENT OF 

CONVEYANC

E CHARGES 

Accou

nt 

Sectio

n 

   

295

6/20

21 

22/1

1/20

21 

CESTAT/AHD/15/21-I/429 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Payment for the 

outsourcing of 

post i.e. Steno 

in CESTAT 

Ahmedabad for 

August 2021 

CT 

Sectio

n 
   

295

7/20

21 

22/1

1/20

21 

NIL DTD 18.11.21 

ARCHAN

A, 

STENO-II 

Correction in 

the appeal 

uploaded 

PA to 

Regist

rar 
   

295

8/20

21 

22/1

1/20

21 

F.NO. C.13015/7/2021-

AD.1C(CESTAT) 

S. 

BHOWMI

CK, 

UNDER 

SECRETA

RY OF 

THE GOI 

Online 

Grievance No: 

DORVU/E/202

1/01160 dtd 

15.04.21 

PA to 

Regist

rar 
   

295

9/20

21 

22/1

1/20

21 

NIL 

DR, SM 

APPEAL 

BRANCH 

Supplementary 

E-hearing cause 

list 

PA 
   

296 22/1 NIL DTD 18.11.21 DR, Supplementary PA 
   



0/20

21 

1/20

21 

SINGLE 

MEMBER 

APPEAL 

BRANCH 

E-hearing cause 

list 

296

1/20

21 

22/1

1/20

21 

NIL 

DR, SM 

APPEAL 

BRANCH 

Single Member 

E-hearing Cause 

List 

PA 
   

296

2/20

21 

22/1

1/20

21 

NIL 

DR, 

SINGLE 

MEMBER 

APPEAL 

BRANCH 

Single Member 

E-hearing Cause 

List 

PA 
   

296

3/20

21 

22/1

1/20

21 

NIL 

DR, 

CENTRAL 

REGISTR

Y 

Central registry 

cause list for E-

hearing of 

defect cases 

PA 
   

296

4/20

21 

22/1

1/20

21 

NIL DTD 18.11.21 

VANAM 

JAYASRE

E, STENO 

Training 

programme for 

steno grade D of 

CSSS reg. 

Admin

istratio

n 

Sectio

n 

   

296

5/20

21 

22/1

1/20

21 

NIL DTD 22.11.21 

P.V.SUBB

A RAO, 

MEMBER(

T) 

RH on 24.11.21 

Admin

istratio

n 

Sectio

n 

   

296

6/20

21 

23/1

1/20

21 

NIL DTD 22.11.21 

MANAS 

KUMAR 

SINHA, 

AR 

Weekly Report 

of E-hearing 
DR(J) 

   

296

7/20

21 

23/1

1/20

21 

F.NO.6/17/WEEKLY-

STATEMENT/CESTAT/CHD

-2020-II 

DR, 

CESTAT, 

CHANDIG

ARH 

Weekly 

statement of 

matters for E-

hearing dtd 

22.11.21 

DR(J) 
   

296

8/20

21 

23/1

1/20

21 

NIL DTD 22.11.21 

ARVIND 

KUMAR, 

ACCOUN

T 

SECTION 

Reg. Leave 

Admin

istratio

n 

Sectio

n 

   

296

9/20

21 

23/1

1/20

21 

NIL 
JYOTI, 

LDC 

CCL from 

12.11.21 to 

18.11.21 

Admin

istratio

n 
   



Sectio

n 

297

0/20

21 

23/1

1/20

21 

NIL DTD 18.11.21 

SANDEEP 

CHOPRA, 

UDC 

Reg. Leave 

Admin

istratio

n 

Sectio

n 

   

297

1/20

21 

23/1

1/20

21 

NIL 

SHANKA

R 

MOHANT

Y, MTS 

Reg. Leave 

Admin

istratio

n 

Sectio

n 

   

297

2/20

21 

23/1

1/20

21 

F.NO. 01/CESTAT/BANG/KR 

DTD 22.11.21 

DR/HOO, 

CESTAT/B

ANGALO

RE 

Forwarding of 

application for 

applying for 

private visit 

abroad 

Admin

istratio

n 

Sectio

n 

   

297

3/20

21 

23/1

1/20

21 

F.NO. 

33/CESTAT/BANG/OSP 

CESTAT, 

BANGAL

ORE 

Outsourcing of 

posts in 

CESTAT for 

FY 2021-22 

Admin

istratio

n 

Sectio

n 

   

297

4/20

21 

23/1

1/20

21 

NIL 
JYOTI, 

LDC 

Medical 

Reimbursement 

claim r/o son 

Admin

istratio

n 

Sectio

n 

   

297

5/20

21 

23/1

1/20

21 

NIL 
JYOTI, 

LDC 

Medical 

Reimbursement 

claim r/o 

Husband 

Admin

istratio

n 

Sectio

n 

   

297

6/20

21 

23/1

1/20

21 

NIL 
JYOTI, 

LDC 

Medical 

Reimbursement 

claim r/o 

Mother 

Admin

istratio

n 

Sectio

n 

   

297

7/20

21 

23/1

1/20

21 

F.NO 5/4/DISPLAY 

BOARD/CESTAT/CHD-2019 

DR, 

CESTAT, 

CHANDIG

ARH 

For Financial 

sanction of Rs. 

4,54,000/- for 

purchase 

through GeM 

CT 

Sectio

n 
   

297 23/1 NIL DTD 15.11.21 DR, Purchase of new Comp
   



8/20

21 

1/20

21 

CESTAT, 

KOLKAT

A 

Laptop for 

Members 

uter 

Cell 

297

9/20

21 

23/1

1/20

21 

NIL DTD 15.11.21 

DR, 

CESTAT, 

KOLKAT

A 

Purchase of new 

Laptop for 

Members 

Comp

uter 

Cell 
   

298

0/20

21 

23/1

1/20

21 

F.NO. 

PF/CESTAT/MUM/SKP 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Recommendatio

n for transfer of 

Sh. S.K. 

Pandey, HC 

Admin

istratio

n 

Sectio

n 

   

298

1/20

21 

24/1

1/20

21 

CIVIL/DD/NO. 6164/2021 

DTD 25..08.21 

AR, HIGH 

COURT 

OF 

BOMBAY 

Decree and 

BOC in first 

Appeal No. 914 

of 2004 

DR(J) 
   

298

2/20

21 

24/1

1/20

21 

D.NO. 51597-2021 DTD 

12.11.21 

TGB 

BANQUE

TS AND 

HOTEL 

LTD 

Appeal against 

OIO No. 7-

COMMR-ST-

IND-2021 

DR(J) 
   

298

3/20

21 

24/1

1/20

21 

C.NO. 

IV(16)1349/PANACEA/REV/

GST EAST/2020-21 

ASSISTA

NT 

COMMISS

IONER, 

REVIEW. 

CGST, 

DELHI-

SOUTH 

Final Order No. 

ST/A/50079/20

19-CU(DB) 

DR(J) 
   

298

4/20

21 

24/1

1/20

21 

NIL 
S.K.GOGR

A, FCA 

Appeal 

No.ST/53463/2

018 

DR(J) 
   

298

5/20

21 

24/1

1/20

21 

F.NO. A-50050/4/2021-AD.IC 

(CESTAT) DTD 18.11.21 

S. 

BHOWMI

CK, 

UNDER 

SECRETA

RY OF 

THE GOI 

Upgradation of 

computerisation 

in CESTAT 

Accou

nt 

Sectio

n 

   

298

6/20

21 

24/1

1/20

21 

NIL 

DOROTH

Y 

JOSEPH, 

Reimburse the 

expenditure 

incurred 

Accou

nt 

Sectio
   



STENO 

GRADE I 

n 

298

7/20

21 

24/1

1/20

21 

NIL 

S.S. 

GARG, 

M(J) 

Submission of 

travelling 

allowance bills 

on retirement 

Accou

nt 

Sectio

n 

   

298

8/20

21 

24/1

1/20

21 

F.NO. 

29(I)/CASH/CESTAT/KOL/97 

DTD 15.11.21 

T.K.SARK

AR, DR 

Request for 

financial 

sanction reg 

preparation of 

court room and 

engagement of 

Developers in 

CESTAT, 

Kolkata 

CT 

Sectio

n 
   

298

9/20

21 

24/1

1/20

21 

CESTAT/AHD/GEM/11/2021 

DTD 22.11.21 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Request for 

revised 

expenditure 

sanction for 

purchase of 

Bosch system 

for CESTAT, 

Ahmedabad 

CT 

Sectio

n 
   

299

0/20

21 

24/1

1/20

21 

NIL DTD 22.11..21 

SPS TO 

HON 

PRESIDE

NT, 

CESTAT 

Residential 

electricity bill 

reimbursement 

CT 

Sectio

n 
   

299

1/20

21 

24/1

1/20

21 

F.NO. D-

1/CSTAT/ACCN/2007 

MOHINDE

R 

SINGH,DR 

Itinerary details 

of Hon Member 

Ms. Sulekha 

Beevi 

CT 

Sectio

n 
   

299

2/20

21 

24/1

1/20

21 

F.NO. 39(1)/OUT SOURCE/ 

MTS/CESTAT/2016 

CESTAT, 

ALLAHA

BAD 

Sanction 

amount r/o out 

source 

Admin

istratio

n 

Sectio

n 

   

299

3/20

21 

24/1

1/20

21 

F.NO. 

37(1)/OUTSOURCING-

GROUP-

C/CESTAT/ALLD/2016 

CESTAT, 

ALLAHA

BAD 

Sanctioned for 

hiring 

stenographer 

Admin

istratio

n 

Sectio

n 

   

299 24/1 NIL DTD 23.11.21 DEVENDE CL on 5.11.21 Admin
   



4/20

21 

1/20

21 

R (UDC) istratio

n 

Sectio

n 

299

5/20

21 

24/1

1/20

21 

NIL DTD 17.11.21 

AJAY 

SHARMA, 

M(J) 

Cl on 18.11.21 

Admin

istratio

n 

Sectio

n 

   

299

6/20

21 

24/1

1/20

21 

D.NO. 9338/2021/SEC-ELM 

AR, 

SUPREME 

COURT 

OF INDIA 

Civil Appeal 

No. 1646 of 

2021 

DR(J) 
   

299

7/20

21 

24/1

1/20

21 

F.NO. 

PF/CEGAT/MUM/SKSK/03 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Recommendatio

n for transfer of 

Sh. S.K. 

Sharma, HC 

Admin

istratio

n 

Sectio

n 

   

299

8/20

21 

24/1

1/20

21 

NIL DTD 22.11.21 

P.K.CHOU

DHARY, 

MEMBER(

J) 

Joining report 

after availing 

leave 

Admin

istratio

n 

Sectio

n 

   

299

9/20

21 

24/1

1/20

21 

NIL DTD 16.11.21 

P.K.CHOU

DHARY, 

MEMBER(

J) 

EL with station 

leaving 

permission 

Admin

istratio

n 

Sectio

n 

   

300

0/20

21 

24/1

1/20

21 

NIL DTD 17.11.21 
S.K.PATI, 

M(J) 
Reg.CL 

Admin

istratio

n 

Sectio

n 

   

300

1/20

21 

24/1

1/20

21 

NIL DTD 23.11.21 

SHENAJ 

BANO, 

STENO 

GR-II 

Intimation for 

exam 

Admin

istratio

n 

Sectio

n 

   

300

2/20

21 

24/1

1/20

21 

F.NO. 

CESTAT/MUMBAI/ADMN/A

MA/2019 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

Medical 

Reimbursement 

claim 

Admin

istratio

n 

Sectio

   



CESTAT, 

MUMBAI 

n 

300

3/20

21 

24/1

1/20

21 

NIL DTD 22.11.21 

DR, 

CESTAT, 

MUMBAI 

Request for 

suitable 

substitute of 

AR, CESTAT, 

Mumbai 

Admin

istratio

n 

Sectio

n 

   

300

4/20

21 

24/1

1/20

21 

OW NO SB/VERFN/GOVT 

JOB/1574/2021 

DY. 

COMMISS

IONER OF 

POLICE, 

SPECIAL 

BRANCH, 

THANE 

Verification of 

Character and 

Antecedents of 

Mr 

Ratneshkumar 

Ramesh Tiwari 

Admin

istratio

n 

Sectio

n 

   

300

5/20

21 

24/1

1/20

21 

F.NO. 

9(1)/SPG(PRCH)EC_II/2021/4

011 

EXECUTI

VE 

ENGINEE

R (HQ), 

CPWD 

Relieving order 

of Sh. Ankur 

Dahiya 

Admin

istratio

n 

Sectio

n 

   

300

6/20

21 

24/1

1/20

21 

F.NO. 3/5/MISC/ADMN-

2017-II 

DR/SPS, 

CESTAT 

CHANDIG

ARH 

Reminder of 

application for 

computer 

advance dtd 

13.9.21 

Admin

istratio

n 

Sectio

n 

   

300

7/20

21 

24/1

1/20

21 

F.NO. 

PF/CESTAT/ADMN/MUM/A

D/2021 DTD 16.11.21 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Joining report 

of Sh Ankur 

Dahiya, Court 

Master at 

CESTAT, 

Mumbai 

Admin

istratio

n 

Sectio

n 

   

300

8/20

21 

24/1

1/20

21 

CESTTAT/AHD/15/21-I/437 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Payment for the 

outsourcing of 

post i.e. Steno 

in CESTAT 

Ahmedabad for 

Sept 2021 

CT 

Sectio

n 
   

300

9/20

21 

24/1

1/20

21 

NIL 

PARMOD 

KUMAR, 

STENO. 

GR. I 

Noting reg. 

correction in 

Appeal No. 

51266 of 2020 

DR(J) 
   

301

0/20

21 

24/1

1/20

21 

NIL DTD 23.11.21 

DR, 

CESTAT, 

MUMBAI 

Constitution of 

bench for 

hearing of 

PA to 

Regist

rar 
   



ST/EH/85569/2

021 

301

1/20

21 

24/1

1/20

21 

NIL 

ALL 

INDIA 

REPORTE

R PVT. 

LTD. 

Bill reg. 
Librar

y    

301

2/20

21 

24/1

1/20

21 

NIL 
TAXMAN

N 
Library Book 

Librar

y    

301

3/20

21 

24/1

1/20

21 

CESTAT/AHD/PER/70/2018/

445 DTD 23.11.21 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Forwarding of 

application to 

post of DR, IIT 

kanpur in r/o Sh 

S.K. Tiwari, 

AS, CESTAT, 

Ahmedabad 

Admin

istratio

n 

Sectio

n 

   

301

4/20

21 

26/1

1/20

21 

NIL 

KUMUD 

BHATNA

GAR 

Refund reg 

Appeal No. E-

50316 of 2021 

DR(J) 
   

301

5/20

21 

26/1

1/20

21 

F.NO. CESTAT/MUMBAI/TA 

DTD 23.11.21 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Transfer TA bill 

of Sh Uma 

Shankar Verma, 

DR, 

CESTAT,Mum

bai 

Accou

nt 

Sectio

n 

   

301

6/20

21 

26/1

1/20

21 

F.NO. 49(1)/MEDICAL 

CLAIM/CESTAT/2017-

PART-III 

MANAS 

KUMAR 

SINHA, 

AR 

Medical 

Reimbursement 

claim 

Admin

istratio

n 

Sectio

n 

   

301

7/20

21 

26/1

1/20

21 

F.NO. 25/E4/87(4081)-

PERS.7-IV-15972 

RINKU 

DASGUPT

A, UNDER 

SECRETA

RY 

Transfer of GPF 

accumulation 

during the 

period of 

Deputation in 

r/o Sh Dinesh 

Chandra 

Pandey, UDC 

Admin

istratio

n 

Sectio

n 

   

301

8/20

21 

26/1

1/20

21 

F.NO. A-27/44/2004-

AD.IC(CESTAT) DTD 

23.11.21 

S 

BHOWMI

CK, 

UNDER 

vigilance status 

of Ms. Archana 

Wadhwa, 

M(retd.) 

Admin

istratio

n 

Sectio

   



SECRETA

RY TO 

GOI 

CESTAT n 

301

9/20

21 

26/1

1/20

21 

NIL DTD 18.11.21 

MANOJ 

KUMAR 

SHARMA, 

UDC 

Application for 

3 days CL 

Admin

istratio

n 

Sectio

n 

   

302

0/20

21 

26/1

1/20

21 

NIL 

HIRA 

LALL, 

DRIVER 

CL reg. 

Admin

istratio

n 

Sectio

n 

   

302

1/20

21 

26/1

1/20

21 

NIL 

SEEMA 

SADANA, 

SPS 

Leave reg. 

Admin

istratio

n 

Sectio

n 

   

302

2/20

21 

26/1

1/20

21 

F.NO. A-

19(1)/PERS.FILE/BS-

AR/CHE/2021 

MOHINDE

R 

SINGH,DR 

Submission of 

Certificate dtd 

27.10.21 

Admin

istratio

n 

Sectio

n 

   

302

3/20

21 

26/1

1/20

21 

F.NO. A-45(1)/AR-

ADMN/CESTAT/CHE/2016 

MOHINDE

R 

SINGH,DR 

Examination of 

handwriting, 

signature and 

left thumb 

impression in 

r.o Shambhu 

Kumar, LDC 

Admin

istratio

n 

Sectio

n 

   

302

4/20

21 

26/1

1/20

21 

F.NO. 

PF/CESTAT/MUM/ADMN/H

P 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

joining report of 

Smt. Harshita 

Pandey, AR 

Admin

istratio

n 

Sectio

n 

   

302

5/20

21 

26/1

1/20

21 

F.NO. 01/CESTAT/BAND/KR 

DTD 22.11.21 

DR/H.O.O, 

CESTAT, 

BANG 

Forwarding of 

application for 

applying for 

private visit 

abroad 

Admin

istratio

n 

Sectio

n 

   

302

6/20

26/1

1/20

F.NO. A-25/SPL. CAUSE 

LEAVE/CHE/2007 

MOHINDE

R 

Request for 

grant of Special 

Admin

istratio    



21 21 SINGH,DR CL n 

Sectio

n 

302

7/20

21 

26/1

1/20

21 

NIL DTD 23.11.21 

ASHOK 

JINDAL, 

MEMBER(

J) 

APAR of Sh 

Mohinder 

Singh, DR 

Admin

istratio

n 

Sectio

n 

   

302

8/20

21 

26/1

1/20

21 

NIL DTD 25.11.21 

CHANDE

R KANTA, 

SPS 

CCL from 

29.11.21 to 

15.12.21 

Admin

istratio

n 

Sectio

n 

   

302

9/20

21 

26/1

1/20

21 

NIL 

BEER 

SINGH, 

UDC 

15 days leave 

and joining 

report 

Admin

istratio

n 

Sectio

n 

   

303

0/20

21 

26/1

1/20

21 

NIL 

KULDEEP 

SINGH, 

MTS 

EL for 5 days 

Admin

istratio

n 

Sectio

n 

   

303

1/20

21 

26/1

1/20

21 

NIL 
JYOTI, 

LDC 
Half day leave 

Admin

istratio

n 

Sectio

n 

   

303

2/20

21 

26/1

1/20

21 

NIL 
JYOTI, 

LDC 

Leave on 

5.11.2021 

Admin

istratio

n 

Sectio

n 

   

303

3/20

21 

26/1

1/20

21 

NIL 
KAMALA, 

MTS 
Leave reg. 

Admin

istratio

n 

Sectio

n 

   

303

4/20

21 

26/1

1/20

21 

F.NO. 

PF/CESTAT/ADMN/AK/2018 

DTD 12.11.21 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

Forwarding of 

request letter of 

Sh. Ananta 

Khandait, MTS 

Admin

istratio

n 

Sectio

n 

   



MUMBAI 

303

5/20

21 

26/1

1/20

21 

F.NO. A-50050/112/2020-

AD.IA 

GOI, 

MINISTR

Y OF 

FINANCE 

Office Memo 

dtd 21.11.21 

CT 

Sectio

n 
   

303

6/20

21 

26/1

1/20

21 

F.NO.CESTAT/AHD/GEM/11

/2021/446 DTD 23.11.21 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Purchasing 

through GeM of 

Acrylic Sheet 

CT 

Sectio

n 
   

303

7/20

21 

26/1

1/20

21 

F.NO. 5/4/DISPLAT 

BOARD/CESTAT/CHD-2019 

DTD 22.11.21 

KRIPA 

SHANKA

R, DR, 

CHANDIG

ARH 

For Financial 

sanction of Rs. 

4,54,000/- for 

purchase 

through GeM 

CT 

Sectio

n 
   

303

8/20

21 

26/1

1/20

21 

NIL DTD 24.11.21 

AMIT 

JAIN, 

ADVOCA

TE 

Request for e-

hearing for 

Appeal No. 

C/30577/2021-

SM 

PA to 

Regist

rar 
   

303

9/20

21 

26/1

1/20

21 

NIL DTD 25.11.21 

MAHESH 

KUMAR, 

SPS, 

CESTAT 

CHANDIG

ARH 

Pemission for 

Deletion of 

uploaded order 

from the 

website 

PA to 

Regist

rar 
   

304

0/20

21 

26/1

1/20

21 

NIL DTD 25.11.21 

ANIL 

CHOUDH

ARY 

MEMBER 

(J) 

Reg. appeal for 

pronouncement 

PA to 

Regist

rar 
   

304

1/20

21 

26/1

1/20

21 

F.NO. CESTAT/AR/CAUSE 

LIST/DB/CHD/25/2021/4363 

OFFICE 

OF 

COMMISS

IONER(A

R), 

CESTAT 

Serving of e-

hearing notice 

for listing of 

cases 

PA to 

Regist

rar 
   

304

2/20

21 

26/1

1/20

21 

NIL 
CESTAT, 

MUMBAI 

List of pending 

Larger Bench 

cases at 

Mumbai Bench 

PA to 

Regist

rar 
   

304

3/20

21 

26/1

1/20

21 

F.NO. 2-15/5/2017-ADMN.II 

DTD 25.11.21 

HAUSUA

NTHANG 

GUITE, 

Level I training 

in r/o Ms. 

Vanam 

Admin

istratio

n 
   



UNDER 

SECRETA

RY OF 

GOI 

Jayasree, Steno 

Gr. D 

Sectio

n 

304

4/20

21 

26/1

1/20

21 

NIL 

DR, 

CENTRAL 

REGISTR

Y 

Cause list for E-

hearing of 

defect cases 

PA 
   

304

5/20

21 

26/1

1/20

21 

NIL 

MOHIT 

YADAV, 

LDC 

Half day leave 

on 26.11.21 

Admin

istratio

n 

Sectio

n 

   

304

6/20

21 

29/1

1/20

21 

NIL DTD 26.11.21 

MANAS 

KUMAR 

SINHA, 

AR 

Weekly report 

of E-hearing 
DR(J) 

   

304

7/20

21 

29/1

1/20

21 

NIL DTD 23.11.21 

REENA 

KHAIR, 

ADVOCA

TE 

Urgent listing of 

applicationgs 

for restoration 

of appeal and 

early hearing in 

an appeal filed 

by M/s Indian 

Oil corporation 

DR(J) 
   

304

8/20

21 

29/1

1/20

21 

NIL DTD 26.11.21 

J.K. 

GOLAY, 

SPS 

Application for 

the post of 

Registrar in the 

adjudicating 

authority under 

the Prevention 

of Money 

Laundering act, 

2002 

Admin

istratio

n 

Sectio

n 

   

304

9/20

21 

29/1

1/20

21 

NIL DTD 26.11.21 

J.K. 

GOLAY, 

SPS 

Application for 

the post of 

Principal 

Private 

Secretary in the 

warehousing 

development 

and regulatory 

authority 

Admin

istratio

n 

Sectio

n 

   

305 29/1 F.NO. 1(10)/CESTAT/CHD- DR, Reply of letter Admin
   



0/20

21 

1/20

21 

2015-ADMN-II CESTAT, 

CHANDIG

ARH 

dated 17.11.21 

from Sh. Ashok 

Jindal, M(J) 

istratio

n 

Sectio

n 

305

1/20

21 

29/1

1/20

21 

F.NO, 

CESTAT/AHD/PER/70/2018/

445 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Forwarding of 

application to 

the post of DR 

Admin

istratio

n 

Sectio

n 

   

305

2/20

21 

29/1

1/20

21 

F.NO. 

33/CESTAT/BANG/OSP 

CESTAT, 

BANGAL

ORE 

Noting reg. 

outsourcing 

Admin

istratio

n 

Sectio

n 

   

305

3/20

21 

29/1

1/20

21 

F.NO. 

01/CESTAT/BANG/VPP 

DR/HOO, 

CESTAT/B

ANGALO

RE 

Forwarding of 

Leave 

applications 

Admin

istratio

n 

Sectio

n 

   

305

4/20

21 

29/1

1/20

21 

NIL DTD 22.11.21 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Forwarding of 

request 

application for 

transfer to 

CESTAT, Delhi 

in r/o Diksha 

Singh, Steno 

Gr.I, CESTAT, 

Ahmedabad 

Admin

istratio

n 

Sectio

n 

   

305

5/20

21 

29/1

1/20

21 

NIL DTD 17.11.21 

P. 

DINESH, 

M(J) 

Cl on 18.11.21 

Admin

istratio

n 

Sectio

n 

   

305

6/20

21 

29/1

1/20

21 

F.NO. 

CEGAT/MUMBAI/SKS/03 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Relieving Order 

Admin

istratio

n 

Sectio

n 

   

305

7/20

21 

29/1

1/20

21 

NIL 

REKHA 

SHEKHA

WAT, 

STENO-I 

EL reg 

Admin

istratio

n 

Sectio

n 

   



305

8/20

21 

29/1

1/20

21 

NIL DTD 24.11.21 

ARCHAN

A, 

STENO-II 

CL on 25.11.21 

Admin

istratio

n 

Sectio

n 

   

305

9/20

21 

29/1

1/20

21 

NIL DTD 26.11.21 

SUNIL 

KUMAR, 

LDC 

To surrender 

my mother 

CGHS Card 

CT 

Sectio

n 
   

306

0/20

21 

29/1

1/20

21 

F.NO. 

CESTAT/AHD/MISC./ORDE

R SEC./11/2010/443 

SAANTOS

H KUMAR 

TIWARI, 

AR 

Reg Appeal No. 

C/74/2010 in 

the name of 

VRL Logistic 

Ltd. 

PA to 

Regist

rar 
   

306

1/20

21 

29/1

1/20

21 

F. NO. 

07/CESTAT/BANG/HIRING 

TAXI 

CESTAT, 

BANGAL

ORE 

Likitha 

Enterprises Car 

& Rental, 

Bangalore 

Admin

istratio

n 

Sectio

n 

   

306

2/20

21 

29/1

1/20

21 

F NO. 

33/CESTAT/BANG/OSP 

CESTAT, 

BANGAL

ORE 

Pre-noting No. 

10/2021 dated 

26.11.2021 

Admin

istratio

n 

Sectio

n 

   

306

3/20

21 

29/1

1/20

21 

F. NO. 

01/CESTAT/BANG/PKK  

CESTAT, 

BANGAL

ORE 

officials 

appearing for 

forthcoming 

shorthand 

100/120 wpm 

qualifying 

spped test for 

grant of 

advance 

increment/prom

otion 

Admin

istratio

n 

Sectio

n 

   

306

4/20

21 

29/1

1/20

21 

NIL 

SWAPNIL 

TIWARI, 

AR 

Details of 

Family 

Admin

istratio

n 

Sectio

n 

   

306

5/20

21 

29/1

1/20

21 

NIL 

PARMOD 

KUMAR, 

STENO 

GR-I 

Joining Report 

Admin

istratio

n 

Sectio

n 

   



306

6/20

21 

29/1

1/20

21 

NIL 

PARMOD 

KUMAR, 

STENO 

GR-I 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

306

7/20

21 

29/1

1/20

21 

NIL 

MUKESH 

GUPTA, 

DR 

Joining Report 

Admin

istratio

n 

Sectio

n 

   

306

8/20

21 

29/1

1/20

21 

NIL 

HARSHIT

A 

PANDEY, 

ASSISTA

NT 

REGISTR

AR 

Joining Report 

Admin

istratio

n 

Sectio

n 

   

306

9/20

21 

29/1

1/20

21 

NIL 
DEVENDE

R, UDC 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

307

0/20

21 

29/1

1/20

21 

NIL 

MANWAR 

SINGH, 

UDC 

Leave 

application 

Admin

istratio

n 

Sectio

n 

   

307

1/20

21 

29/1

1/20

21 

NIL 

DR. S. K. 

PATI, 

M(J), 

CESTAT, 

MUMBAI 

Request for 

grant of four 

days Earned 

Leave from 23 

to 26 Nov 21 

Admin

istratio

n 

Sectio

n 

   

307

2/20

21 

29/1

1/20

21 

NIL 

SATPAL 

SINGH, 

MTS 

Compensatory 

leave regarding 

Admin

istratio

n 

Sectio

n 

   

307

3/20

21 

29/1

1/20

21 

CESTAT/AHD/ADMN/TOUR

/08/2013/454 DATED 

29.11.2021 

SANTOSH 

KUMAR 

TIWARI, 

AR, 

CESTAT, 

AHMEDA

BAD 

Forwarding of 

application for 

TA on Tour 

advance of 

Rs.50,000/- in 

respect of Mr. 

Raju, M(T), 

Accou

nt 

Sectio

n 

   



CESTAT, 

Ahmedabad 

307

4/20

21 

29/1

1/20

21 

NIL 

PUSHKAR 

SINGH, 

MTS 

Voucher for 

reimbursement 

of conveyance 

charges for the 

month of 

November 2021 

Accou

nt 

Sectio

n 

   

307

5/20

21 

29/1

1/20

21 

NIL 

PUSHKAR 

SINGH, 

MTS 

Voucher for 

reimbursement 

of conveyance 

charges for the 

month of 

October 2021 

Accou

nt 

Sectio

n 

   

307

6/20

21 

29/1

1/20

21 

NIL 

PUSHKAR 

SINGH, 

MTS 

Voucher for 

reimbursement 

of conveyance 

charges for the 

month of 

September 2021 

Accou

nt 

Sectio

n 

   

307

7/20

21 

29/1

1/20

21 

NIL 

PUSHKAR 

SINGH, 

MTS 

Voucher for 

reimbursement 

of conveyance 

charges for the 

month of 

August2021 

Accou

nt 

Sectio

n 

   

307

8/20

21 

30/1

1/20

21 

F.NO. 

PAO/REV/PENSION/2020-

21/659 

SR. 

ACCOUN

TS 

OFFICER 

Revision of 

pension of Sh. 

Narendera 

Kumar Bajpal, 

Member under 

&th CPC in 

O.A.No 2363 of 

2018 

Admin

istratio

n 

Sectio

n 

   

307

9/20

21 

30/1

1/20

21 

F.NO. 

03/CESTAT/BANG/F.M 

CESTAT, 

BANGAL

ORE 

Sanction 

amount for 

Franking 

Machine 

Admin

istratio

n 

Sectio

n 

   

308

0/20

21 

30/1

1/20

21 

F.NO. 01/CESTAT/BANG/R-

BOOK 

CESTAT, 

BANGAL

ORE 

Sanctioned 

amount for 

renewal of 

subscription 

Admin

istratio

n 

Sectio

n 

   



308

1/20

21 

30/1

1/20

21 

F.NO. 

33/CESTAT/BANG/OSP 

CESTAT, 

BANGAL

ORE 

Reg. Out 

sourcing 

Admin

istratio

n 

Sectio

n 

   

 


